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I or the post. oE Panigrahi Pentha, Respondents have stated that 

the case of th applicant was considered for the post of EDDA.- 

. cLr...Packer, •Pan.grahj' Penthe along with other CW)didates, but 

because of low.  .iarks in the Matriculation, he could not be 

seictec3. On the above grounds respondents have °pp0sed the 

prayer of  the apl1cant. 	.' 

5. 	We have leard Shri P.C.8ehera, petitioner appearing in 

person. As learnd counsels have abstained themselves from 

.a'ttetiding the Co1rt work without any notice, we have not had the 

benefit of hearitg learned Senior Standing Counsel appearing 

flor the Responderts. but, we have considered the counter filed 

by the, .Respondens. and the anriexures thereto. 

6. 	The admitted position which emerges from the above is 

that the petiticnr worked as E.D.D.A* in a put off, duty vacancy 

from 6.10.1998 to 4,8.1999. It is also the admitted position 

that his serviceshad to be terminated not because of any fault 

an his part, but because the- ,Original incumbent was reinstated. 

D.G. (Posts) has issued instructions that where services of an 

E.D.Agent are terninated on grounds unconnected with his work 

then hi's case sho4d be 'considered for appointment in future 

£.t). Vacancy. In csideration of the above, we dispose of this 

:Oig..jnal Application with a direction to Respondent No.1, viz., 

Senior Superintendónt of Post Offices, Berhampur Division that 

In case the petitiner applies for any post of E.D.?gent and his 

application with ncessary documentation is recel.ved within the 

1 ast date 'Of r ec eipt of s tc h applications, 1± en his c as S sh ou]. d 

be cCtisi<ered stricUy in accordance with rules for s'xh post, 

flis ecperience for 4zorking as E.D.D.., Sihala Brch Office 

fr, the period as mntiOned above cannot be given any weightage 



nor the period of his engagement on daily wage basis, But, 
/ 	 while con&ideng the candidature of the petitioner the fact. 

that hebelongs to Scheduled Caste should be taken into 

consideratjon 1ong with the fact that he has worked as E.D.D.A. 

Sihala Branch dff ice for the period aforementioned and in Case 

he has actuall worked on daily wage basis for a period of 

three years in berhampur Head Post Office, as submitted by hiri 

in course of h.s submission in person, this fact should 15o 

be taken into consideraticn, 

In 	the result, therefore, Original Application is 

.dlsposed of in terms of ctservation and direction made above, 

but without any order as to costs. 


